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O R D E R

N.Prusty, J.M.

¢ Heard Mr.B.C.Sinha, 1ld.counsel appearing for the
ap®li'cant and Mr.K.Chakraborty, l1d. counsel appearihg for the
respondents;b
2. When this matter was taken up Mr.Sinha, 1ld. counsel
for the applicant submits that he has been instructed by the
applicant to'withdraw this case., since the applicant does not
want to proceed yith the case.
3. In view of the above the 0A is accordingly dismissed

as withdrawn. No order as to costs.
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